
H CENTRAL ADMINISTRATIVE TRIBUNAL 
I . 	 BNGALORE BENCH 

Second Floor, 
Commercial Complex, 

Indiranaqar, 
Bangalore-38. 

Dated: j MAR •'04 

PPLICT ION NO(s) 	577 of 1993.  

OR. PPL.ICNTS: 
	

R ES P 0 NDE NT S 
LSriramalu Naidu v/s. Secretary,l/O Railways,N.Delhi & Ors. 

TO. 

Sri.N.Ft.Naik,Advocate, 
No147/7,Sri Rarna Road, 

T.R.Nagar, 
Banaalore-23. 

Mrs.M,V.Nirmala,Advocate, 
53,N4.Iyengar Street, 
Seshadripurarn,Bangalore20. 

SUBJECT:— Forwarding of copies of the Orders passed by 
the Central Adminjétrefive Tribunal,Banqalore. 

—xxx— 

Please find enclosed hereujth a copy of the 

ORDER/ST1Y ORDER/INTERIM ORDER/, Passed by this Tribunal 

in the above:rnentjoned application(s) on 	23-02-1994. 

DEPUTY REGISTRR 
JU[) IC IAL RNCHES. 4\; 
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the Central Administrative TribUnal 
Bangalore Bench, 

Bangalore 

ORDER SHEET 

Application No.....51................. of 19q 
Applicant 

Advocate for Applicant 

. 	Date 	 Office Notes 

zz 

* 
'.L t•\3' 

11(A) 

Respondent 

'IC 

Advocate for Respondent 

Orders of Tribunal 

PKS(VCj/TVR (MA) 
23294 

Called twice. Applicant's 

counsel absent. On the last 

occasion also, he was absent. It 

Seems the applicant is not interested 

in Prosecuting this case. Heard the 

learned Standing COunsel. We dismiss 

this application for non—prosecution. 

TRUE COPY 


